
45 tVrUfen Answers CHAITRA 3, 1909 (SAKA) Written Answers 46

Rrgtftercd U««r Agrcrmcnt of Cotgate 
Trade Mark

3893. SHRI ANAND PATHAK : 
Will ihc Minincr of INDUSTRY be plca&cd 
to state :

(a> whether it ii a fact 
Registered User ARreemcnt of 
trade maik. h:is been reKcled;

tb’l if fto the reason* thereof;

that the 
'Colgaic*

of a consortium of leasing companies for 
(he expansion and modernisaiion of the 
telephone network in Bomb:iy and Delhi;

<b) if *o, the details of progress made 
in this regard; and

(c) which are the leasing companies 
involved and ihe to.al quantum of lease 
busitiess for the year 1986-87 and the 
extimatcd lease business for the ytar  
1987-88 ?

ic) whether Colgate Palmolive has 
taken the matier to court; and

(d> whether Government propose lo 
modify the Trade M.irks Act kO as to clarify 
the Government*! policy regardttig the use 
Foreign Trade Marks ?

THE MINISTER O E S T A I E I N  THE 
DEPARTMENT OF INDUSTRIAL DEVE- 
l.OPMENT IN THE MINISTRY OF 
IN D tS T R V  (SHRI M. ARUNACHAI AM*:
(a) and (b). The appUcmon for registration 
aft Refittcred User of M t. Colgate Palnu'- 
livc Company h;td been rejected having 
regard to all the orcumstanccs of the ease, 
the interest o f  the general public and the 
development of industries, trade or 
commerce in India.

(c)  ̂ Sir.

(d> The issue of regulating the use of 
foreign trade marks on internal saleft is 
engaging the attention of the Government.

1,rttains Companies for Fxpansion of 
lelephonc Network

3894. SHRI MULLAPPALLY RAMA- 
CHANDRAN ; Will the Minister of 
COMMUNICATIONS be pleased to state :

(a) whether any steps were initiated 
during 1986-87 by Muhanagar Telephone 
Nigam Limited fw  availing of the awisiancc

THE MINISTER OF STATE IN THE 
M IN ISIRY  OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV) : (a)
to (c). Some proposal have been received 
and no decision has yet been taken.

Growth Rate of Emplo>meot in Sruail 
Scale Industries

3895. SHRI VnOV KUMAR 
VADAV : Will the Minister of INDUSTRY 
be pleased to state :

( j )  the number of units, capital 
employed, value of output and employment 
in small scalc industries during the last 
three years;

(b^ the growth rate of output and em­
ployment m small scale indu!»tries as 
compared to that in large scale and 
medium scale industries; and

(c) the criteria for determining the 
growth of thr small scale sector on which 
the Government bases its information ?

THE MINISTER OF STATE OP THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
(n) Estimates of number of units, capital 
employed, value of output and employment 
in small scale industries during the last 
three years are given below ;
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Years 
As at the 
end of

I

1983.84

1984.85

198 5-86 
(Provisional)

No. of units 
(I.akh Nos.)

11.?8

1 2.42

l y . s y

O p i ta )
employed 

(Rs. croresi

Value o f  
ou tpu t  
(at current 
prices) 

(R*. CTorcs)

Employment 
(Lakh Not.)

7360 4 1620 84.15

8380 50520 90.00

9585 61 100 96.00

<bl Growth rate of output and employ­
ment in h r f c  scale and medium scale 
industries are not available separately. At 
such a comparison of growth rate of small 
scale industries with large and medium 
scale industries is not possible

(c) The growth of the small scale sector 
is revealed in terms of several characteristics 
including number of units, c^ipital employed, 
value of output and employment. These 
estimate's are bj.sed on the trend witnessed 
in a sample of observation'!, information 
contained in the registration applicaiion 
formsi etc.

SufTey for Coal in Gndavarl Coalfield 
in ^adhra Peadcsh

389«. SFTRl C. SAMBU ; Will the 
Minister of ENERGY be pleased (o state :

^a) whether the Geological Survey of 
India have conducted a survey for coalin 
the Mulug coal belt between Mineru river 
and PatKi in the Gt>J.ivari coalfield in 
Andhra Pradesh; and

(b) if so, tht details thereof ?

THE MINISTER OF ENERGY (SHRI 
VASANT SATHE) : *a) Yes. Sir.

(b) Geological Survey of India <GS1) 
is engaged in regional exploration for coal 
in the Mulug coal belt of Andhra Pradesh. 
lIxploratioD for coal has been completed

in BhopoipaMi and Satrajpulli sectors during 
GSI field scinson 1985-86. Investigatioo 
IS bcmg canied out in Chelvai-Paara, 
Lakshmidevipet »cctor. A total reserve of 
1588 55 million tonnes of coal of all cate­
gories has been esitimatcd.

Payment tn Cuntracloal Workers «»der 
Ceofral Coalfields Ltd.

SHRI BASUDEB ACMARIA : 
Will the Minister of ENERGY be pleased 
to slate :

(a) whether the contractual workrrs lO 
the slurry of the coal washcry of Kathera 
under Central Coalfields Ltd. arc being paid 
les than the amount fixed by Government 
and if to. facti thereof;

(b) whether the matter was pointed 
out by the Labour Enforcement OfTicer 
(Central) to the Central Coalfields Ltd. 
management and if so, details thereof;

(c> whether Kathera management of 
the Central Coalfields Ltd. has also been 
prosecuted by the State I abour department, 
if so, details thereof; and

fd) the steps taken to remedy the 
situation 7

THE MINISTER OF ENERGY (SMRl 
VASANT SATHE) : (a> No, Sii.

(b) Not Sir. However, it may bo 
mentioDed that the contract workers bad




